NATIONAL COMPANY LAW TRIBUNAL
AHMEDABAD BENCH
AHMEDABAD

~ T.P.No. 77/NCLT/AHM/2017 (New)
Gu;arat ngh Court C.P. No. 363/2017 With CA 263/2016 (Old)

Coram: - Present: Hon'ble Mr. BIKKI RAVEENDRA BABU
' o MEMBER JUDICIAL

, ATTENDANCE CUM-ORDER SHEET OF THE HEARING ‘OF AHMEDABAD
BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 21.08. 2017

Name of the Company: Stone Sapphire (India) Pvt. Ltd.

- Section of the Companies Act: Section 391-394 of the Companies Act, 1956

S.NO. NAME (CAPITAL LETTERS) __ DESIGNATION _ REPRESENTATION __ SIGNATURE |

1. MR. NAUIN PHHVJP(’ . , hoNokte .- - ;1‘}_/_,
TRAVLAR Ao Thnwod ADvocartet _ - —

2.

' ORDER

Learned Advocate Mr. Navin Pahwa present for Petitioner.

Proof of service of notice to shareholders and creditors filed.

Prolof of publication filed.
Proof of notice to statutory authorities filed.
RD and Ol filed their representation before Hon’ble High Court of Guj arat.
. No separate representation filed before this Tribunal

Reply already ﬁled by the petltloner before the Hon’ble ngh Court of Gu_] arat.

Heard arguments of learned Counsel for Petitioner.

Order reServed. M@ l /
- o o ' BIEI(I

KKI RAVEENDRA BABU
MEMBER JUDICIAL

" Dated this the 21st day of August, 2017.



